24.03.2025 PRONOUNCEMENT OF JUDGEMENT

COURT NO. 05
DIVISION BENCH-VI

HON"BLE MR.JUSTICE C.HARI SHANKAR
HON”BLE MR.JUSTICE AJAY DIGPAUL

To join hearing please click the link given below:-

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19

AT 10.30 A.M

1. W.P.(C) 7446/2022 & CM APPL. 22702/2022
LT. COL. SHAJI JOSEPH (RETD.) Petitioner
Through: ..... Mr. Ankur Chhibber, Mr. Anshuman Mehrotra, Mr. Nikunj Arora, Advs.
Versus
UNIONOFINDIAANDORS. Respondent

Through: .....Mr.. Jitesh Vikram Srivastava, SPC and Mr. Prajesh Vikram Srivastava,
Advs. with Major Anish Muralidhar, Army


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19�

COURT NO. 16
HON"BLE MR.JUSTICE DHARMESH SHARMA

CLICK HERE TO JOIN VC:

https://virtualcourtdhc.webex.com/meet/virtualcourtdhclO

AT 02.15 p.m.

FAO 209/2021 & CM APPL. 29987/2021

NATIONAL INSURANCE CO.LTD ... Appellant
Through:  Mr. Yuvraj Sharma, Proxy Counsel for Mr.
Pankaj Seth, Adv.

Versus
MD. SAFAT, &ORS ... Respondents
Through:  Mr. R.K. Nain and Mr. Chandan Prajapati,

Advs. for R-1.
Mr. Rakesh Kumar Pant, Adv. for R-2
Mr. D.M. Sharma, Adv. for R-3

FAO 255/2021 & CM APPL. 40659/2021

RAJVEERSINGH ... Appellant
Through:  Mr. D.M. Sharma, Adv.
Versus
MOHD. SAFAT ANDANR ... Respondents
Through:  Mr. R.K. Nain and Mr. Chandan Prajapati,
Advs. for R-1

Mr. Rakesh Kumar Pant, Adv. for R-2

Mr. Yuvraj Sharma, Proxy Counsel for Mr.
Pankaj Seth, Adv. for R-3/Insurance
Company.

CM APPL. 2767/2025 & REVIEW PET. 19/2025 in CONT.CAS(C)


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc10�

1472/2024
MAJOR SHUBHRA VERMA ... Petitioner
Through:  Mr. Ankur Chibber & Mr. Anshuman
Mehrotra, Advs. with petitioner in person.
Versus
LIEUTENANT GENERAL GURBIRPAL
SINGH Respondent
Through: Ms. Monika Arora, CGSC with Mr.
Subhradeep Saha & Mr. Prabhat Kumar,
Advs.
FAO 113/2019
RAMA DEMI L Appellant
Through:  Mr. Rajan Sood, Ms. Ashima Sood & Ms.
Megha Sood, Advs.
Versus
UNION OF INDIA .. Respondent
Through:  Ms. Arunima Dwivedi, CGSC with Ms.
Pinky Pawar & Ms. Kritika Sharma, Advs.

CONT.CAS(C) 983/2022, CM APPL. 20768/2024 & CM APPL.
57633/2024

M/S CIVIC ENGINEERS (INDIA) ... Petitioner
Through:  Mr. Pawan Mathur, Adv.
Versus

SURENDER L. MEENA ... Respondent

Through:  Mr. Rajiv Shukla, and Ms. Shivani Kapoor,
Advs.



24.03.2025 FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 24
HON'BLE MR. JUSTICE ANISH DAYAL

CLICK HERE TO JOIN VC
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc12
FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
cmatishgoel@gmail.com

ITEM
NUMBER CASE NUMBER [PARTY NAME ADVOCATE NAME
FOR PRONOUNCEMENT OF JUDGMENT AT 2:30 P.M,
1 CS(COMM)-  THALES DIS INDIA PVT  SUKRIT R. KAPOOR, VIJAY
410/2023 LTD SHANKAR VL, SARTHAK
V/s TATVIK BIOSYSTEMS MIGLANI
PVT LTD & ORS.
2 LA 44984/2024 NHPC LTD S.S. AHLUWALIA, SANIYA
In O.M.P. V/s V3S INFRATECH LTD. ZEHRA, NAKUL SACHDEVA,
(COMM)- KARUNDEEP SINGH,
483/2024 ABHINANDAN SHARMA, SUDHIR

NANDRAJOG, PRAVEEN KUMAR
SINGH, SUJIT KUMAR SINGH,
ZIAUDDIN AHMAD, ABHISHEK
MEHRA, ANKITA SINGH

%k %k %k kk ok


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc12
mailto:cmatishgoel@gmail.com

24.03.2025 FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 47
HON'BLE MR. JUSTICE PURUSHAINDRA KUMAR KAURAV

NOTE: AS DIRECTED, ADVOCATES/LITIGANTS APPEARING THROUGH VIDEO
CONFERENCING IN THE COURT OF HMJ PURUSHAINDRA KUMAR KAURAV ARE TO
MENTION ITEM NUMBER BEFORE THEIR NAME & SHALL STRICTLY ADHERE TO VIDEO
CONFERENCING RULES OF THE HIGH COURT OF DELHI, DATED 26.10.2021 & BAR
COUNCIL OF DELHI CIRCULAR NO. 602/GEN/SF/2024 DATED: 12.11.2024 FAILING
WHICH THE MATTER SHALL BE REFERRED TO THE BAR COUNCIL OF DELHI FOR
APPROPRIATE ACTION.

NOTE: FOR MOVING ADJOURNMENT SLIP LATEST BY 6.00 P.M. PLEASE MAILTO
daya.nidhi@dhc.nic.in

CLICK HERE TO JOIN VC:-
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc11

ITEM CASE
NUMBER NUMBER PARTY NAME ADVOCATE NAME
FOR PRONOUNCEMENT OF JUDGMENT AT 10:30 A.M.
1. LA. RUCHI KALRA & TANMAYA MEHTA, SANYAM
46557/2024  ORS. KHETARPAL, NITESH GOYAL, PRAKRITI

I.A. 2506/2025 V/s SLOWFORM ANAND, LISA SANKRIT, KIRTIMAN

In CS(0S)- MEDIA PRIVATE SINGH, KUSHAL GUPTA, AKANKSHA

944/2024 LIMITED & ORS.  SINGH, MAULIK KHURANA, RAJEEV
KHATANA, N. TEWARI
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Concluded
BY ORDER
REGISTRAR ORIGINAL


mailto:daya.nidhi@dhc.nic.in
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc11
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